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boxes and timber of less costly varieties 
is utilised for the manufacture of ordi­
.nary packin& cases and crates. Low 
grade timber is not suitable for am­
munition 6oxes . .  

(c) Yes. 

GRANTS TO INSTITUTIONS 

01269. Sbri D. C. Sharma: Will the 
'Minister of Educatioa be pleased to 
.state: 

(a) what amount has been sanc­
tioned during 1952-53 for the estab­
lishment or development of educa­
tional, technical and scientific instir 

tutlons in Punjab, PEPSU and Hima­
chal Pradesh respectively under the 
Five Year Education Development 
Plan; al)d 

(b) which institutions in these 
States have been selected for the 
purpose of tbese grants? 

The Minister Of Edacat.iOD and 
Natural Resources and SclentUlc Re-
11eUCII (MaaJana Asad): (a) and (b). 
A statement is laid on the Table of the 
'House. [See Appendix V, annexure 
No. 50.] 

BHABJNA FWNG RANGI! 

•1no. Shri v. G. Deshpallde: (a) 
Will the Minister of Defence be pleas­
<ed to state whether it Is a fact that 
twenty-two villages In Tahsil Pichhore 
of District Sbivpuri, In Madhya 
Bharat, were requisitioned by the De­
fence Department for the purpose 
.:,f field firing range Bhabina, District 
Jbansi in U.P.? 

(b) ls it a fact that they were re­
quisitioned for a 'period endin1 two 
years after the war? 

(c) ls it a fact that the land bas 
not still been returned? 

(d) ls It a fact that no compen­
-sation bas been paid to the evacuees 
'for the last ei1ht years? 

Ce) When do Government propose 
to pay tbe compensation to the eva­
<:uees and when will the vllla&es be 
ftturned to � original occupant1? 

'1'he Deputy MJnlsier of Defence 
(Sardar ftbJltbla): (a) Yes. The lands 
were hired and not requisitioned . 

(b) Does not arise in view of (a) 
above. 

(C) Yes. 

(d) Compensation has been paid up 
to JulY 1946. 

(e) Government of MadbYa Bharat 
have been requested to arra.nae pay­
ment. The return of any land to original 
occupants depends on what area will 
be permanently required by the Defence 
Services. The latter question is under 
consideration of Government. 
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TIie Min1ster or Eclacatioa aad 
Natural Reaources and Sc1entl4c Re­
aeareb (Maawaa Asad): (a) and (b). 
Not yet, but an offer will be made 
shortly. Rs. 200 per month plus tution 
and examination fees will be offered. 
The subjects will depend upon the 
choice of the candidates and the sub­
jects available. 

(c) Ten in 1952-53 and seven in 1953-
54. 




